Title: Request the Central Government to direct the Food Corporation of India (FCI) to accept Swarmnamasoori and 1001 the two
varieties of paddy as fine varieties.

SHRIK. YERRANNAIDU (SRIKAKULAM): In Andhra Pradesh, the Food Corporation of India declared swarmamasoori and 1007 - the
two varieties of paddy — as fine varieties last year. But this year, it declared those two varieties as ordinary varieties, due to which
lakhs of farmers are suffering. There is a lot of variation in prices. The hon. Chief Minister of Andhra Pradesh had written a letter to the
Consumer Affairs Minister also. Due to such declaration, the millers are treating them as ordinary varieties. Till the last kharif season,
they treated them as fine varieties. This causes irreparable loss to the farming community. That is why | am humbly appealing to the
Government through you, Mr. Speaker, Sir, that they should take immediate action to communicate to the FCI to accept the two
varieties as fine varieties.
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MR. SPEAKER: The Government is responding. Dr. Raghuvansh Prasad Singh, this is too much. This will not go
on record.
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MR. SPEAKER: Today we are going to take up discussion under Rule 193 on the same subject.

SHRI PRAMOD MAHAJAN: | will take only very minimum time. F=m=+ig Feza 4t Ay 1 i A Som@n &, @fes w9 o
It is about detailing of a variety of rice. So, | am not in a position at this juncture to make a reply. But | will definitely
talk to the Consumer Affairs Minister and see that this problem is sorted out in Andhra Pradesh.

About the second point, it is being raised by Dr. Raghuvansh Prasad Singh for the last four or five days.
SHRI BASU DEB ACHARIA : We have also been raising it.

SHRI PRAMOD MAHAJAN: Yes. It is being raised by Shri Basu Deb Acharia also. | will come to the general problem
afterwards. As far as any Standing Committee on Farmers, of the Parliament is concerned, the Government fully
supports this idea.

All are aware that such Committees are not formed by the Government. They are formed by Parliament under the
guidance of hon. Speaker and hon. Chairman. So, | would appeal to the hon. Speaker to call the leaders and
decide the modalities for forming the Committee. As far as the Government is concerned, we fully support such a
Committee.

* Not Recorded

SHRI SOMNATH CHATTERJEE : The Minister should at least read the Reports.

SHRI BASU DEB ACHARIA : That is the problem.

SHRI PRAMOD MAHAJAN: Those who read too many times do not become Ministers.
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MR. SPEAKER: Shri Anil Basu, what is your action now? This is not a good action.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, through you, | request the hon. Minister to respond to the
serious issue raised by Shri M.O.H. Farook about the cyclone in Tamil Nadu. ...(Interruptions)

SHRI E.M. SUDARSANA NATCHIAPPAN (SIVAGANGA): Sir, | would like to speak about Tamil Nadu cyclone
issue....(Interruptions)

MR. SPEAKER: Today we are going to discuss about floods, drought and other natural calamities under Rule 193.
You can participate in the debate.

...(Interruptions)

MR. SPEAKER: Shri Adi Shankar, You can also participate in that debate. Please understand we are going to
discuss cyclone also in that.



